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Local Government Service

*447, Shri Shree Narayan Das: Will
the Minister of Community Develop-
ment, Panchayati Raj and Co-opera-
tion be pleased to state:

(a) whether the question of consti-
tuting a local government service to
man Panchayati Raj institutions at
State levels hag been considered by
Government; and

(b) if so, the nature of proposals
under consideration?

The Deputy Minister in the Ministry
of Community Development, Pam-
chayati Raj and Co-operation (Sbri
Shyam Dihar Misra): (a) Yes, Sir.

(b) The broad principles to be ob-
served are:

(i) the staff working under the
Panchayati Raj institutions
should be categorised into cad-
res and placed directly under
the control of the respective
Panchayati Raj bodies.

(ii) Matters of recruitment and dis-
ciplinary control should be
handled by .independent Boards
or Commissions.
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(iii) Avenues for promotion in each
cadre or from a lower to a
higher cadre should also be
provided as incentives for effi-
cient work.

However, the States in which Pan-
chayati Raj is being implemented are
following different procedures. The
question of evolving a suitable pattern
of general application will be consi-
dered after adequate experience is
gained in the working of the different
systems in the States.

Shri Shree Narayan Das: May I
know whether the views of the vari-
ous State Governments have been
taken in regard to this proposal?

Shri Shyam Dhar® Misra: This
question was placed before the staff
conference of the Development Com-
missioners. It has been studied by
them and they have expressed their

views.
L4

Shri Shree Narayan Das: 1 would
like to know whether any State Gov-
ernment have given their views
accepting the proposal of having a
local government service to man
panchayati raj institutions?

Shri Shyam Dhar Misra: The con-
sensus of opinion of that conference
in which the Development Commis-
sioners were represented was that
these panchayati raj institutions are
growing institutions and only after
some time, after the institutions have
gained experience, there should be a
careful study of these cadres and then
a system should be evolved.

Shri P. Venkatasubbaiah: Under
the present system, the panchayati.
raj officers are being drawn from the
various State departments. If the
Government propose to constitute a
different panchayati raj cadre, will it
not be a duplication of work and also
involve great expenditure to the Gov-
ernment?

Shri Shyam Dhar Misra: At present
different States have got different
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patterns. For instance, a State like
Andhra has three cadres—State cadre,
«district cadre and block cadre....

Mr. Speaker: The question is, would
there be duplication or not.

Shri Shyam Dhar Misra: There
would be no duplication.

* Shrimati Savitri Nigam: Till we
come to the stage of having a sepa-
rate cadre for panchayati raj, may I
know what arrangements have been
made to give a refresher course or
training to the officers drawn from
State services for panchayati raj
administration, before they are em-
ployed?

The Minister of Community
‘Development, Panchayati Raj and Co-
operation (Shri S. K. Dey): It is
intended that extension officers and
‘block officers in the panchayati
samitis will continue to be employees
of the State Government. It is only in
regard to Class IO and Class IV
workers that new cadres are intended
‘to be created and those will be at the

district level or block level. There
is no question of duplication.
Shri Sonavane: May I know

‘whether it is also under consideration
of the Government that those mem-
bers of panchayats and also samiti
chairman and zila Pramukhs who are
illiterate are to be given training in
order to have better administration
of Panchayati Raj?

Shri Shyam Dhar Misra: This pro-
cess hag already been started. The
‘members of the Zila Parishads and
the members of block samitis and
their office-bearers are being trained
in respective peripatetic parties and
‘institutions. ~
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Shri Shyam Dhar Misra: Sir, if
you will permit me, I can give the
whole position in Uttar Pradesh It
is like this.

Mr. Speaker: If it is a long stale-
ment it may be laid on the Table of
the House.

Shri Shyam Dhar Misra: Sir, I lay
it on the Table of the House.

Agricultural Production

( Shri Y;'s_hpal Singh:
448, '< Shrimati Renuka Ray:
* ) Shri Inder J. Malhotra:
| Shri Daji:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that there
are shortfalls in agricultural targets in
the first year of the Third Five Year
Plan; and

(b) it so, what Go.vernment propose
to do to increase the agricultural pro-
duction?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Final





